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CENTRAL ADMINISTRATIVE TRIBUNAL 
CHANDIGARH BENCH 

 

        M.A. No. 060/1097/2020 
         O.A. No. 060/00376/2020 

 
Chandigarh, this the 26th  day of  October, 2020 

HON’BLE MR. SANJEEV KAUSHIK, MEMBER (J) 

HON’BLE MRS. AJANTA DAYALAN, MEMBER (A) 

 

1. Mandeep Singh aged 28 years s/o Harbhajan 

 Singh (Gatekeeper) r/o Nanak Nagar, P.O. 
 Dinanagar, Tehsil Gurdaspur, Pin Code 143 521, 
 Punjab. 

2. Hardeep Singh aged 27 years s/o Tarsem Singh 
 (Keyman) r/o Village Thakarpur, Pathankot, Pin 

 Code 145 001, Punjab. 

3. Karanjeet aged 30 years s/o Yashpal (Gatekeepr) 
 r/o village Talwandi, Dinanagar, Gurdaspur, Pin 

 Code 143 521, POunjab. 

4. Kulbir Singh aged 35 years s/o Gurmej Singh 
 (Gatekeeper) r/o V.P.O. Ranjit Bagh, Gurdaspur, 

 Pin Code 143 521, Punjab. 

5. Manjit Kumar aged 31 years s/o Dalvir Chand 
 (Trackman) r/o Village Talwandi, Gurdaspur, Pin 

 Code 143 521, Punjab. 

6. Kuldeep Kumar aged 32 years son of Amar Nath 
 (Trackman), r/o Village Jogar, Pathankot, Pin Code 

 145 001, Punjab. 

...Applicants  

(By Advocate: None) 
 

        Versus  

1.  Union of India through its Secretary, Ministry of 
Railways, Baroda House, Pin Code 110 01, New 

Delhi. 
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2.  General Manager, Northern Railway, Baroda 

House, Pin Code – 110 001, New Delhi. 

3.  Chief Personnel Officer (Admn.), Northern 
Railway, Baroda House, Pin Code- 110 001, 
New Delhi. 

4.  Divisional Railway Manager, Northern Railway, 
Ferozepur Division, Pin Code 152 001, 

Ferozepur. 

5.  Senior Divisional Personnel Officer, Northern 
Railway, Ferozepur Division, Pin Code – 152 

001. 

6.  Naresh Kumar son of Swaran Singh (Trackman) 

7.  Vijay Kumar son of Khumari (Trackman) 

8.  Ranjit Singh s/o Harbans Singh (Trackman) 

9.  Sucha Singh s/o Darshan Singh (Keyman) 

10. Rohit Kumar s/o Surinder Kumar (Gatekeeper) 

11. Pardeep Kumar s/o Kamaljit (Gatekeeper) 

12. Saurabh Kumar s/o Satish Kumar (Trackman) 

13. Manjinder Singh s/o Roop Singh (Trackman) 

14. Balwinder Singh s/o Raj Pal (Trackman) 

15. Omesh Kumar s/o Darshan Kumar (Keyman) 

16. Mukesh Kumar Yadav s/o Shiv Pujan 

(Trackman) 

17. Hardeep s/o Kulwinder Ram (Trolleyman) 

18. Dev Raj s/o Jagdish Singh (Gatekeeper) 

19. Deepak s/o Sawarn Singh (Gatekeeper) 

20. Mukesh Kumar s/o Rama Shanker (Keyman) 

21. Raj Kumar s/o Phul Chand (Gatekeeper) 

22. Ajad Kumar s/o Balkhandi Rai (Trackman) 

23. Sahil Kumar s/o Ram Sumer (Trackman) 

  

... Respondents 
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O R D E R (Oral) 

SANJEEV KAUSHIK, (Member) (J): 

 

 1.  MA No. 060/1097/2020 has been filed for 

pre-poning the date of hearing of the Original 

Application from 17.12.2020 to some early date.   

2.  None appears in support of the application.  

We have gone through the OA as well as the affidavit of 

one of the applicants and allow this application by 

preponing the hearing in this case from 17.12.2020 to 

today and permit the applicants to withdraw the OA.  

Accordingly, MA is allowed and the OA is dismissed as 

withdrawn. 

   

  (Ajanta Dayalan)                      (Sanjeev Kaushik)            

 Member (A)                                  Member(J) 

Place:  Chandigarh  
Dated: 26.10.2020 
ND* 

 

 

 


